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(a) whether any rebate of Income-tax 
has been given to any party from the year 
1967 to 1970 ,

(b ) if so, the names of those parties ,
and

(c) the reasons in respect ol each case 
where rebate has been given ?

THE MINISTER OF STATt IN THE 
MINISTRY OF HNANCF (VITTA 
MANTRALAYA MfrN RA1YA 
MANTRl) (SHRI k  R. C.*NTSH)
(a) Till the assessment vt.u 1% 
assessees were allowed tax icliel by was of 
rebate at the average rate of tax (including 
Super Tax) on the following t\pes of the 
application of their income

(i) Life insurance pi emu annuities 
and contubutions to ceitam 
provident funds (Section 87j

(ii) Donations for charitiblc pm poses 
(Section 88) Besides lebate at 
th£ aveiage rate of tax (including 
Super.tax) was allowed on the 
following tjpes of nuonte form
ing pait c f assessees’ “ total 
income”

( l)  Income of, and dividends 
from co-operative societies, 
and income ol marketing 
societies [Sections 81, 82 
and 81]

ltuonie of newly established 
industiul mulei takings or 
hotels iipto 6% ot the 
capital employed, and divi
dends irom such undertakings 
or hotels [Sections S4and 85]

1 ) Interest on tax-free securities 
o f the Central and State
Governments.

(4) Taxed share o f income of 
a partnei from an Un- 
registeied H rm , or of a 
membei from an Association 
of Persons

Gradually the system of allowing 
rebates was substituted bv straight deduc
tions irom an lssi^sot/s gross total income, 
which indirectly reduccd ihe incidence of 
U<c on him Wnh tfleit from the assess
ment year 1068 <>9 rebites are available 
only on the taxed sh ue of one’s income 
from an Unregistered Firm Or an Associa
tion of Peisons, ind on inteiest on 11\- 
fiee secunties of the Government

The Hon’ble Mttnber rvtdentlv wislus 
to have information iSout the assessments 
completed from 1967 to 1970, which rough* 
ly correspond to the financial veai 1967-68 
to 1970-71 During this period moie than 
HO lakh issessments were made bv the 
Department, many of which involved tax 
lebates of the type relencd to above

(b) and ( i)  \  no statistics aie mam
tamed about the v it ions ty jts  of rebates 
allowed to the numerous issessees, it will 
not be possible to furnish the mform'ilion 
If, however, th t Ht n’bk Membei wishes 
to have information about any particular 
assessee or assessees, the Information will 
be extracted from the lelevant records and 
furnished to him

Punishment for non-pavnu nt of 
Income T a \

755 SHRI SAJ PAL KAPUR Will 
the Minister of FINANCE (\IT T A  
MANTRl) be pleased to state

(a) the numbei of persons who h.tve 
been sent to jails or whose property has 
been confiscated duiing the last three 
years for nonpaym ent o f income-tax;

(b) the number of persons against 
whom no action has been taken during
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the above period although they are defa" 
ulters for non-payment of income-ta;..~ 
and 

(c) the rea so ns for the scn1c" 

THE M.1NlSTER OF STATE JN 
THE MINISTRY OF FlNA;:-..l'E ( \ ' lrr.l\ 
MANTRA LA YA .\1E N HA.lY/\ MAN-
TRl) (SHRT K. R. GANESH ) : 
(a) and (c ). Th e Income-tax Act 
docs nO\ prov ide for confiscation of 
property or the defaulters. The Act pro-
vides only for attachment and s:. le of 
ororcny. 

The information de s ired in (a) and (b) 
will be co llec ted and ln id on the Table or· 
lhe Ho use. 

Educational Films 

756. Sl-JIU SAT PAL KAPU R : Will 
the Mini st er of EDUCATION A 'D 
SOCIAL W t: LfARF (SHJK SliA .'\UR 
SAMAJ KALYAN MANTRI) be pleased 
to state ; 

(a) tlh~ n u mber of educational 1iln1S 
r rodu ced L-y the Department of Teachin g 
Aids since its inception; 

(b) the number of films proposed to 
be produce d in the next two years; 

(c) whe ther it is a fact th::~t t he 
Department of Teaci1ing Aids buy- educa-
tional !'ilms from the Bombay firm w h ich 
holds monopoly over world ri ghts of 
education lllms; alld 

(d) what is the progre ss regard ing 
th e Science and National Integration fi lms 
which the Dep:u'tment of Teachin g Aids 
had prorosed to produce ? 

THE DEPUTY MlNJSTER IN Tl-JL 
MINISTRY OF EDUCATION AND 

SOC IAL WELFARE (SHlKSHA AUR 
SAMAJ KALYAN MATRALAYA MEN 
UP-MANTR l (SHRl D .P. YADAVA) : 
(a) .~ Eki'Cll. 

(b) The D epart me nt does not have 
fJc ilities for productio ns of educa tional 
lilm-; on a reg11br l':1 s is. In structional 
<\:!IT ar~ uti li <cd tl' rrnducc one or two 
exper im en tal lilm'i per :oc a r. 

(c) It is tr ue that • firm in Bombay 
bas selling rights for educational films 
produced by a number of manufacturers. 
Ho wever, films are also purchased from 
other firms in the country apart from the 
Children's Fi lm Society and Fi lm Division 
of the Min i' try of l nformation and Broad -
c:-~s ting. 

(d) The Department proposes@to under-
take progressively the production of a 
number of Science Films. Assistance from 
UNDP has been soughtJ.!'or necessary equip-
ment. A~ regards the tilti1s deali ng with the 
tlien Jc of National J,l,cgratiu n, tile Dep<lrt-
mcnt of Soc ial Sciences and I Iumanities 
pro poses to produce 2 sm all film s during 
th e year 1971·72. 

Wholc0ale Price Indo o f Comruoditil' s 

75 7. SllRI .JYOTJRMOY llOS U : Will 
the Min ister of F INAN CE (V!TTA 
MANTR l) he pleased to s tate: 

(a) the CUIJ111l idity.wisc whol esa le 
price index, month by mon th fro m April, 
1969 to April 197 1; 

(b) the rate of i ncre asc or decrease 
in t he prices month-wi se for \he above 
nJcn\ionecl period; • 

(c) the factor s r espons ible fo r increa se 
(' r Jcc rease in earh case; 

(d) the measures adopted by Govern-
ment during the l ast three years to stabi-
lise prices; and 




